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SHRI K. S. CHAVDA: When, 8ir?

MR. SPEAKER: Then the Secretary
of Congress-O, my old friend Mr.
Manubhai Patel met me. He was an
hon. Member of the last Lok Sabha
and an old friend of mine. He met
me; he wrote to me. 1 wrote to him
that normally the Speakers meet in the
‘Presiding Officers’ Conference and
they can discuss about the procedures.
But so far as this matter of the resig-
nation is concerned, the Speaker of
the Gujarat Assembly neither tele-
phoned to me, nor met me. I had
been expacting him—Mr. Patel and I
told him that if he had met me, I
would haye advised him on the right
lines. But normally, it is very em-
barassing for the Speaker of the Lok
Sabha when such things are stateq in
the Press, as if they are seeking my
instructions. I am the last person to
issue any instructions on such matters
or give any guidance. They are purely
within the State Speakers’ jurisdiction
and the rules are laid down on it; they
are very clear rules. And, if he had
met me, I would have just invited his
attention to the rules. I am very
lucky that he did not meet me. Other-
wise perhaps, if he had taken any ac-
tion on the matter, which may not have
been pleasing to you, that would have
been attributeq to me, as to what had
transpireq between us! So, 1 am very
happy that this is a good coincidence.
I am going to advise our Speakers that
on such matters, when the rules are
very clear, I should not be involved
in that.

But Mr. Madhu Limaye is not there.
I do not know what he would have
chosen to say on this matter. I have
given my indication as to what I would
have replied if I had been consulted.

SHRI P. G. MAVALANKAR (Ah-
medabad): Is the Assembly Speaker
obliged to get instructions like that?

MR. SPEAKER: Who am I to give
these instructions? Of course. we do
consult each-other about our mutual
problems— about the troubles you
create! They come to Delhi some-
times to consult me or telephone or
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write to me. We also meet once in a
year to discuss problems on which we
are not able to have certain clarifica-
tions and iInterpretations. But they
are very harmless as well as important
matters. This is a matter over whick
I need not advise him. If you senc
your resignation, I would not seek
anybody else’s advice!
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SHRI P. G. MAVALANKAR: The
matter has been referred to the Guja-
rat High Court.

MR, SPEAKER: I will not take a
second to accept the resignation!

Now, coming to the business, there
only a very short time left—2 hours
and 35 minutes—out of which the
Prime Minister or the Minister con-
cerned would take some time to reply.
How much time would the Prime Mi-
nister like to take?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS (SHRI K. RAGHU
RAMAIAH): The Prime Minister will
reply to morrow.

MR. SPEAKER: I am very happy to
hear this, because there are so n}any
Members who are still on the waiting
list.

If you want her to speak before the
Hection come, I can her just now I
think you should have enough time to
discuss this.

So, ‘ws adjourn now for Lunch to
reassemble at 2 P.M.

12.58 hrs.

The Lok Sabha adjourned for lunch
till Fourteen of the Clock.

The Lok Sabha reassembled after
lunch at five minutes past Fourteen
of the Clock.

[MRr. DEpUTY-SPEAKER in the Chairl

MOTION OF THANKS ON THE
PRESIDENTS ADDRESS—Contd.

MR. DEPUTY-SPEAKER: Furtl'zer
consideration of the following Motion
moved by Shri B. K. Daschowdhury
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‘and seconded by Shri Amrit Nahata
on the 25th February 1874, namely:

“That an Address be presented to
the President in the following
terms:—

“That the Members of Lok Sa-
bha assembled in this Session are
‘deeply grateful to the President
for the Address which he has
been pleased to deliver to both
Houses of Parliament assembled
together on the 18th  February
1974”.

and the amendments thereon moved
on the 25th February 1974.

Shri Dhamankar may continue his
speech.

SHRI DHAMANKAR (Bhiwandi):
While speaking yesterday in this
House, I made a reference to certain
remarks made by the hon. and res-
pected leader Shri Morarjibhai Desai,
when my hon. friend, Shri Dhote,
objected to my reference and said
that Morarjibhai did not say it. I
have here the record with me which
indicates what he said—‘They were
all people who were killed by bul-
lets when they were actually looting
and Kkilling people not otherwise’
His statement is obnoxious, offensive,
incorrect and far from true. I know
many incidents where innocent peo-
ple sitting in their rooms, ladies and
children, were killed in such cases.

SHRI K. P. UNNIKRISHNAN (Ba-
dagara): He was the most trigger-
happy Chief Minister this country
ever had, , ,

SHRI DHAMANKAR: Not only
that; he goes ahead and says that the
Gujarat Government are not doing it
efficiently.

SHRI P. G. MAVALANKAR (Ah-
medabad): Do not follow in his foot-
steps.

SHRI DHAMANKAR: He referred

to firing in Bombay and said that 105
or 109 people were killed and than
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there was peace. That was the peace
of the graveyard. He boasted of that
also.

1 kn9w a college student, a very
poor boy who was doing service for
the whole day and attending college
in the evening. When he was return-
ing from the City and got out of
Dadar station, immediately he was hit
by a bullet and killed then and there.
His relations tried to meet the Chief
Minister, Shri Morarji Desai, to nar-
rate their grievances and ask for
justice. The interview was refused.
This came out in the press, depicting
all these ghastly incidents.

Shri Morarjibhai Desai went on to
say that the Gujarat Government can
not do these firings efficiently, cannot
do the killings efficiently. What does
it indicate? It indjcates a total and
callous disregard for human lives and
human values. By this statement,
Morarjibhai has offended not only the
people of Maharashtra but also the
people of Gujarat. I will restrain my
self and say nothing more.

SHRI VASANT SATHE (Akola):
He was boasting of being an efficient
killer.

SHRI M. SATYANARAYAN RAO
(Karimnagar): He established peace
immediately.

SHRI DHAMANKAR: Some of my
friends this side and opposite, Lhose
coming from Kerala, Andhra and
other parts of the south, were rightly
perturbed and agitated over the as-
saults made on the noun-Marathi spea-
king people from the south in Bombay
after the morcha of the Shiv Sena.
It seems it has become a routine, but
we, the MPs from Maharashtra share
their grief and anxiety not passively
but actively, We vehemently con-
demned all these atrocities. We met
in Bombay before coming to the ges-
sion and discussed the matter with
the Chief Minister. The Chief Minis-
ter issued a statement in the Maha-
rashtra Assembly giving a categorical
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assurance that all these attrocities
will not be tolerated and will be put
down with a heavy hand. It is for
the Maharashtra Goverpment which
is doing its best. But we, Member
of Parliament, feel that we should sit
.cgether—Members from the south
“nd from Maharashtra—discuss free-
sy and frankly and create a congenial
end healthy atmosphere where the
reople in minority in Bombay and
other parts of Maharashtra, along with
the Marathi-speaking people, will feel
secure and protected.

SHRI VARKEY GEORGE (Kotta-
yam): Why did you protest at the
1esolution by the Kerala Assembly?

SHRI DHAMANKAR: That was a
diffierent thing. I will come to that
But I will make one request. One sug-
gestion was there, and that was to
send a team of Members of Parlia-
ment to Bombay, and another sugges-
tion was the intervention by the Cen-
iral Government. May I humbly sub-
mit that these things are not going to
help to solve the problem. I feel it
may aggravate the situation.

With these words, I conclude.

SHRI K. BALAKRISHNAN (Am-
balapuzha): Mr. Deputy-Speaker,
Sir, 1 rise to speak with a rather
heavy heart, because apart from the
speeches I heard on both sides, there
is a certain difficulty for me when
1 attempt to speak about the Presi-
dent’s Address. That is because I
have come here as the candidate of
a combination of parties. In my own
native State. I belong to a party that
is sharing power. Here, I actually do
not belong to the party that is in
power, but I .cannot deny the fact
that I have come here with their help
also. So, when I speak, I must bear
in mind that there are certain people
who had been behind me when I came
here and those people are responsi-
ble for certain things happening in
this country. Those things that are
happening are not to my taste at
least in polities. T
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Here there are lots of complaints
about the food shortage, about the

way the different State Governments
are trying to handle it, and there
were ,,;)qp(ﬁes that the whole thing is
a world phenomenon. Supposing I
accept both the arguments, let us ab-
solutely be logical about it. The Gov-
ernment says that this year the yield
of crops is better than last year and
it has been a bumper crop. The Gov-
ernment says that procurement,
though not absolutely efficient, was
carried out to a certain amount of
efficiency.

People find that when they go for
their purchase of rationed, essential
commodities, they not only do not get
them but when they walk a few steps
further, they get them at colossally
high prices. When people face this
situation, the Government says that
there is enough grain in this land,
When people go to the ghops and find
that they cannot get the grains, there
is the reverse complaint. Let me ask
the people in power, what have they
done to feed the people. When you
find that the people are hungry, when
you find that there are cars, when
you find that there is foodstuff avail-
able, and when they do pot get it,
how do you expect the people to
thrive? You say “Tighten your belts”.
There is not even a belt to tighten.
What are the people experted to
do?

When there was the Negro rioting
in the United States, the late-lament-
ed Martin Luther King once made a
very telling reference to the agony
that they were facing. He said, “It
is all right if I starve; it is all right
if my wife starves. But my little
child who goes to school and sees
bright eyes, bright clothes; finds that
we are being treated in society in a
particular way, comes home and asks
me, ‘Daddy, why are we being treat-
ed that way in soclety, and what is
it that I have done to be treated in
a different way? I am isolated, seg-
regated, why is it so."”
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' Now, in my own State, in my own
country. my son goes %o the school,
and he sees the other people eating.
Coming home back, he asks me,
“Daddy, why am I not allowed to eat;
why have I not enough to eat?”

Is the problem to be boasted about?
They say, “You must suffer; you must
tighten your belts.” All these things
can only be said. When you shout
fcr food, you get bullets and lathis,
What exactly do the Government
expect the people to do?

In Cochin, when some soldiers lan-
ded and they molested women in the
Cochin Harbour area, the people pro-
tested and asked Mahatma Gandhi
“What is to be done about it”?. He
said, “Don’t you have your nails and
teeth. Bite and tear them.” It is a
question of life and death. There is
no question of remaining non-violent
or anything like that. You cannot take
it jokingly.

What about Kerala? Ours is the
only one State in the whole of India
where there is universal rationing. In
every suburban area, in every village
there is a rationing shop. We are a
deficit area, We are not getting the
focdgrains that we used to get for-
merly. There is an open market. Be-
cause free movement of foodgrains is
not there, if the ration requirement
is not supplied through the ration
shop, the people have to  starve.
There is no other way out for them.

There are quite a number of edu-
cated unemployed rpersons. They try
to go out to find some employment.
But now the thing like “Sons of the
soil” has come in. In our place, there
was g strike in the Thumba complex
saying that the people employed
there must be the sons of the soil
Not a single political party supported
that demand. The Gevernment of
Kerala suppressed that demand with
a heavy hand. The “Sons of the soil”
struggle was suppressed with a strong
hand.

What are we experiencing in' places
like Maharashtra? 1 have got scores
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of letters coming to me from my fri-
ends living there. No less a person
like Prof. Madhu Dandavate, when
he came to Kerala, said in a press
conference that what is happening in
Maharashtra, what is happening in
other places, to south Indians is in-
human and brutal. When such things
happen, are we to remain calm and
quiet and take it lying down because
there is a world crisis? World is not
the monopoly of the party in power.
One scarce commodity in the human
market is the commodity of conscl-
ence. Can anything with conscience
say that people in gnhy corner of the
world would have tolerated this type
of a thing?

What do they expected us to do?
We have no work; we have no wages;
we have no freedom! we have no
food. We cannot get anything with-
out going through what can be called
hush money. I do not how long
this state of affairs is going to con-
tinue in Kerala? See the writing on
the wall. I personally had the same
apprehension that comrade Indrajit
Gupta had. A very non-political per-
son in the Army, Gen. Maneckshaw,
when he went to the Rotary Club in
Bombay, he made a speech and said,
“There is a scarcity of food; there is
a scarcity of cement; there is a scar-
city of fuel and all that and, if the
scarcities are somehow  overcome,
these things cannot be transported be-
cause there is a scarcity of wagons.
Even then, if these things are not
available here, you can somehow im-
port them from somewhere. But
there is another scarcity, the scarcity
of leadership. You cannot import
leadership from somewhere else.”

This is a very chaotic state of af-
fairs. I think, if something is not
done, the conditions will become
worse. Something has got to be done
strongly and effectively.

strongly and effectively. A military
man has said that, in a country
like India—and the military man
being very very popular on his
own right. Well, see the writing on
the wall. If you do not see that writ-
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ing on the wall, like the Austrain boy
who wrote on the wall some years
back, the boys in Gujarat are writing
on the wall. That, you have to seec
and you shall see.
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SHRI FATESINGHRAO GAEKWAD
(Baroda): Mr. Deputy-Speaker, Sir,
during my tenure in this august House
I have had the privilege of listening to
over a dozen Addresses but, I am
constrained to say that there has
never been a more insipid one than
this year’s. If I had the time I wonid
give numerous examples to prove tkis
point, but I know that my time is

limited and, will therefore, concen-
trate on just one subject.

Sir. this House is fully aware >f the
unhappy situation which continues t°
exist in the State of Gujarat, and 1
happen to have the honour to
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represent the riottorn city of Baroda.
More then fifty people have already
lost their lives, over forty of these
had died before the President's
Address to Parliament.

Everyone in the country knows that
the reasong for these disturbed condi-
tions have been spiralling prices and
non-availability of foodgrains and cer-
tain essential commodities—only the
Central Government still refuses to
accept this fact. This is evident from
the four line reference to Gujarat in
para 20 which reads as follows:

“Early this month, Gujarat has
come under President’s Rule. It is
the wesponsibility of all citizeng to
help in the establishment of a climate
of self-restrained and cooperative
effort so that the people’s hardships
can be alleviated.”

There is no mention of the Centre's
failure to provide foodgrains and
essential commodities to the State, no
assurance of dissolving the Assembly,
and not even a message of sympathy to
members of the bereaved families.
This is certainly the most ‘classic’
example of total apathy and callous-
ness.

I only have a few straight forward
question to which I want only straight
forwarq replies.

Firstly, does the Centre now accept
the root cause of the disturbances?
When people were practically on the
verg2 of starvation, why were food
supplies refused by the Centre? And
yet, in his first public pronouncement
after the imposition of Presidential
Rule, the Governor assured the people
and I quote;

“that the administration would en-

deavour to supply adequate food-
grains and essentia] commodities”.

In fact since then supplies have been
rushed to Gujarat. When foodgrains
and other essentials were not available
only three weeks or a fortnight before
the imposition of President's Rule,
where have these supplies suddenly
come from?
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Then, there is this talk of corrupdion
Ain high places. It was never heard of
din Gujarat so .far. Some people claim
that they can proye these charges. The
-accused say .that they can. disprove the
charges. The people have been consi-
derably agitated over this issue. Even
-a sum of RS. 25 lakhs is being freely
mentioned. No one seems to deny the
figure. The only thing in doubt
seems to be the destination of the
sum. The Gujarat leadership says it
has been sent to Delhi, but Delhi says
it has never arrived! Will not the
Centre set up some proper machinery
to go into these charges of corruption,
thereby removing the doubts in the
minds of the people ang thereby also,
giving an opportunity both to the ac-
cusers and the accused to settle the
-issue? ,

My third question relates to police
excesses or what may even be called
police ‘violence' during the disturban-
ces. There have been numerous inci-
dents when the Police have used un-
justifiable methods. One such incident
happened in Baroda, when, alleging
that the students of the M. S. Univer-
sity were stoning them, the police en-
tered the campus and brutally beat
up the students. There are responsible
people in Baroda, including the Vice-
Chancellor who are prepared to give
evidence that they were witnesses to
‘the police brutally assaulting the stu-
dents, not only on the grounds of the
-campus but even on the first floors of
buildings! The people want an assur-
ance that a judicial inquiry will be
iniated to proble into these charges
of police exceses.

Finally, I come to the widespread
and what I consider legitimate demand
of the people for the dissolution of the
Assembly. I can anticipate two argu-
ments which may be used in countering
this demand, firstly that this demand
does not come from the vast majority
of the people, is restricted and comes
from a minority which lives in the
cities and, secondly that if this de-
mand is met, it would be tantamount
to conceding or giving in to viclence.

on President's
Address

- The first argument is net based on
sound facts. The agitation started
when- conditions became unbearable.
By offering this argument, is it Leing
suggested ‘that this” demund for the
dissolution of the Assembly will not
be met unless there is evidence that
the agitation has spread tq rural areas
as well? I partially agree with the
gsecond argument, Violence can never
be tolerated and must always be
condemned. There is no quarrel over
that, But this should not be used as
an excuse. If the Centre had had the
courage to have faced facts at a much
earlier stage this agitation would not
have even started: but they had no
time since they were very busy with
more weightier matters.

Mr. Depuly-Speaker, I think 1t was
the hon. Speaker who was reported to
have expressed surprise at the hap-
penings in Gujarat, ending up by
saying that he wondered whether
Gandhiji was ever born in that State.
There is no doubt about the fact. We
are a self-disciplined people who have
always believed in non-violence. How-
ever, the question may easily be asked:
Was there something cardinally wrong
in Gujarat which eventually pushed
such people into this spontaneous
agitation against the scarcity of food
and essentia]l commodities, alleged cor-
ruption in high places and the Centre’s
total apathy towards the legitimate
demands and justifiable grievances?

Ever since the beginning of the agita-
tion there has been a spate of sermons
delivered to the people of Gujarat frem
distant places like Lucknow, Pondi-
cherry, etc. and during the last three
days in this House by Members of
the Treasury Benches. But one may
ask why no one has had the courage
to visit the State to preach these pious
sermons directly to the people? 1 row
demand a categorical assurance from
the Government that the Assembly
will be immediately dissolved and that
the people would be given a chance te
elect their new representatives. Nothing
sort of this would satisty the people
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‘now, Do it while it can still be done
with a little grace, Justice delayed
will be justice denied,

SHRI BIREN ENGTI (Diphu): 1
thank you, Mr. Deputy Speaker, Sir
for giving me chance to speak on the
Motion of Thanks on the President's
Address. It has. been said by several
Members on both sides this House
that there is arute shortage of food-
grains and essential commodities in
the country, It has been said by Mem-
bers from the opposite side that it is
because of this shortage of foodgrains
and essential commodities that there
are bandhs and strikes. I wish
to say that these bandhs and strikes
will not help in producing more food,
neither this will help in building up
our economy.

We have seen the country is suffer-
ing from natura] calamities such as
flood and drought. This has been
happening for the last three years in
many States in the country. This has
affected agricultural production. Then
again due to bundhs and strikes in
many States, industrial production has
also been affected.

To increase agricultural production
people belonging to all politica] parties
should co-operate with Government in
polices of more production and pro-
curement so that we can overcome the
food crisis.

Due to hoarders, blackmarketeers
and profiteers, there is scarcity of
foodgrains and other essentia] commo-
dities in the countrv. I would re-
quest Government to see that those
who are hoarders and blackmarketeers
are properly punished.

1 represent one of the most back-
ward  constituencies in the countty.
The President himself has in his Ad-
dress made a reference to backward
areag in the country and said that such
backward areas should be looked into.
The hill areas are still more back-
ward and ‘Government should give

more attention to such backward areas. -
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For the first time, the peuple were
given the privilege of framing their
own plan. 1 would say here that for.
the first time the people of the Mikir
and N.C. hills, the most backward dis-
trict in the country, have prepared a
concrete and comprehensive plan and.
placed it before the State Govern-
ment. [ would urge the Government
of India to accept all the proposals
and schemes submitted by them
because we have been saying here in
Parliament that the backward gareas
should be developed. Until and unless
We get more money, how can we deve-
lop our backward areas? Therefore,.
all plans and schemes submitted by
the hil] districts should be accepted.
Not only that, The Government should
take keen interest in other develop--
ment because in th hill areas we are
economically, socially and politically
backward, For al] round development
of the economy, many things have to
be done by the Government,

In the Fifth Five Year Plan we had
suggested that we had to change the:
cultivation system prevailing in the
hill  districts and hill areas of the
country.

Mr. Deputy Speaker, Sir you know
the agricultural system in our hill’
aveas, The cultivation in the hill
areas of Assam is a peculiar one. It
is distinct and s:parate not similar to
the plain areas of the other States.
What is going on there is the jhoom-
ing system. I have been saying many
times here that the existing sy:tem cf
cultivation should be revised and rew
and modern methods of agriculture
should be introduced. In the fifth five
year plan we have suggested that ins-
tead of allowing such destructive
method of cultivation, we have to in-
troduce a new method of cultivation
like rubber coffee plantations, etc.
For this purpose, we want more money
but the State ‘Government is not able
to bear all the expenditure. It is
completely dependent on the Central
Government. So, in this regard I re-
quest the Central Government tp see
that the State Government is helped
to develop the MilX areag there.
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There have been many instances in
these two or three years, of atrocities
and hooliganism committed against
the Harijang and minorities in many
parts of the country., These should
really be banned, Instead of tighting
for economic independence, here we
are fighting amongst ourselves with
ihe primitive and vague ideologies ot
cast2ism. All these things should be
banned because we know that commu-
nalism and casteism are great evils
which would dis-integrate our nation.
Instead, this sort of fighting will dis-
integrate our country and nation and
this will prevent us from reaching
-our goa] of socialism and secularism.
So the Government of India should
take strong measures so that no such
further incidents can take place in
1he country.

As we know, the United Kingdom
and the United States of America have
agreed to jointly establish a naval
base in the island of Diego Garcia in
tbe Indian Ocean. This is a matter
which causes great concern to us, be-
cause it really threatens to our secu-
1ity. So, the Governments of the USA
and the United Kingdom should give
up their policy to establish a naval
base in the Indian Ocean and they
should also agree with our viewponint
that the Indian Ocean should be kept
as a zone of peace.

In the end, I would like to say that
1here are so many sick industries and
sick tea gardens in the country which
directly affected the employed labou-
rers. Here, I would like to request the
‘Government of India that such mis-
managed sick industries and tea
gardens should be taken over by the
Government so as to give employment
1o those affected labourers whose
Jivelihood is solely connected with
such industries as well as tea gardens.

SHRI VARKEY GEORGE (Kootta-
yam): Mr, Deputy-Speaker, Sir, the
President’s Address is expected to
{ouch some of the acute problems of
the country, As the time allotted to
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me is very little, I would like to point
out a few glaring omissioms. I belong
to a party in Kerala which has sup-
ported the Indian National Congress
led by Shrimati Indira Gandhi. Sir,
We supported this party with the pious
hope that the Indian National Cong-
ress, with a good majority and under
the 1leadership of Shrimati Indira
Gandhi will lead this country to pro-

gress. But today when we go back
to our constituencies and face the
voters, they ask us one question:

“Why did you advise us to vote for
Shrimati Indira Gandhi’s party and
made her the Prime Minister of India?
What are we getting return?

AN. HON. MEMBER: They elected
you.

SHRI VARKEY GEORGE: Kerala
being a State with a lot of literacy and
culture, our people go throughout
India and even abroad to earn their
living. But thousands and thousands
of Keralites who are now in Maha-
rashtra and Bombay are being driven
out of that State.

SHRI VASANT SATHE; That is not
correct. You can accuse the Shiv
Sena. Nobody is driving out anybody.

SHRI VARKEY GEORGE: I happen-
ed to be in Bombay on the eve of the
bye-elections held recently, I saw with
my own eyes in same jeeps the flags
of Shiv Sena and the Indian National
Congress throughout the constituencies
and both the parties were jointly
canvassing votes, It has been denied
even by the Prime Minister that {here
was any sort of alliance with Shiv
Sena. Why did they then carry both
the flags in one jeep and canvass
votes?

Even after the elections, when I was
in Bombay there were brutal attacks
on the Malayalees. When I was com-
ing out of the hote] where I was stay-
ing in my dhoti and jhibba, the
chowkidar at the hotel said. “Pleu-¢ do
not go out in this dress. You will be
beaten up.” This is the situation in
Bombay. In the Marine Drive area of
Bombay where you see hundreds of
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Malayalees selling tender coconuts,
today, they cannot wear a dhoti. They
are to wear pants to show that they
are not Malayalees.

What have we done for all these?
Is it a crime on our part to have edu-
cation, literacy and culture in our
State, to work very hard and to earn
foreign exchange for the country?
Quy State is a deficit State in food-
grains. Unfortunately, whatever we
were producing this year, due to some
unusual pest disease all our paddy
crop has been destroyed. So, we have
to depend upon the Centre to feed
our people. There is g constant pro-
cession of our Ministers every month
to the Centre to meet the Prime
Minister and the Food Minister. But
the Prime Minister is too busy to see
them and the Food Minister is too
busy to see them and they go back
with empty hands. The people are
starving; they are not getting even 6
ounces of ration. My hon. friend was
saying that in Bombay and Gujarat
they were not getting 12 ounces of
ration. But keralites are not getting
even 6 ounces of ration. This is the
reward they get for earning foreign
exchange for the country.

15 hrs.

This is a State with a lot of literacy.
Thousands and thousands of boys and
girls coming out of colleges are with-
out a job. Previousiy because of their
intelligence and integrity, they were
taken in offices throughout India, in
Bombay and Calcutta and other places.
But now just because they are Kerali-
tes or Malayalees, the jobs are being
denied to them, This is the bitter ex-
perience we have in Kerala. The
Central Government must have &
soft corner for us. Even though we
are cultured and may not follow the
example of the people of Gujarat, a
time will come when we may have to
rise against the Centre and ask for
our just demands. As I said, unless
food is rushed to Kerala in another
couple of weeks our people wil] be
starving. From the allotment that has
been given to the Kerala State, we
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will not be able to even distribute
three ounces of ration. How long can
Keralites wajt for more food from the
Centre? The people of Kerala are
disappointed, because not a word has
been mentioned about this in the
President’s Address.

With the foreign exchange that we
earn for our country, if we are allowed
to import food ourselves, we can get
all the food that we want. In our
neighbouring States of Tamil Nadu
and Andhra Pradesh, there is enough
food and the kind people of Tamil
Nadu and Andhra Pradesh are prepar-
ed to send enough food to Kerala. But
the Southern Food Zone has been abo-
lished, and the Central Government
has banned any sort of movement of

rice or any other foodgrains from
Andhra Pradesh or Tamil Nadu to
Kerala. If we are allowed to buy our

own food, we have enough foreign ex-
change and enough funds to buy
whatever foodgrains we want. The
only thing is that we are not allowed
to do it. Why this discrimination?
This is a great injustice that has been
done to this State, With these few
words. I conclude.

SHRI HAR! KISHORE SINGH
(Pupri): ‘Mr. Deputy-Speaker, Sir I
rise to support the Motion of Thanks
to the President.

From New York Times to Shri Mo-
rarji Desai, Shri Atal Bihari Vajpayee
in between, there seems to be a gallaxy
of prophets of gloom who think that
because of the present difficulties our
democratic structure is going to shat-
ter. Sir, I just wonder why these pro-
phets of doom are becoming panicky
because of the temporary difficulties
which our country is facing today.
Which country in the world is not fac-
ing difficulties? Can our friends point
out a single country, a single major
country, in the world which is not
suffering from internal, demestic pro-
blems? Have our friends not heard
about the Watergate scandal in the
United States of America? But what
is happening there? Are the American
people taking that issue to the streets
as our friends have taken the issue
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i2 Gujarat? I was listening to Shri
katesinghrao Gaekwad; I was also
i.stening to Shri Merarji Desal. Wbt
has been surprising is their approva
of the events in Gujarat. Nobody is
happy about the situation in Gujarat,
the least of all our party and ourselves.
But if pressure is to be utilised. if
the battle of ballot is to be fought in
the streets of Ahmedabad and other
places in Gujarat, if the success of the
battle of ballot is sought to be nulified
in the streets, and this House suc-
cumbs to it, then that will be the end
of democracy, and not otherwise, I do
not blame them because they are the
slaves of habit and it goes to prove the
old saying that old habits die hard.
They have been saylng the whenever
the country has faced any temporary
difficulty. They had said in the
Sixties, after 1967. But what hap-
pened? Our democratic structure,
our democratic fabric, has more solid
foundations than what our critics
tend to think.

It hag been pointed out in this House
that the wave of popularity of the
ruling party and of the Prime Minister
is on the wane. All waves have their
ebbs and tides but they never die. In
that way they have tried to undermine
the achievements of this country in
the wake of the 1971 elections. If
anything was achieved solidly, it is
that the 1971 elections clearly proved
that the people of this country have a
clear, direct and firm faith in the de-
mocratic polity of our society. Second-
ly, it is very important that so far as
the national security of our country
goes, we did achieve the creation of
Bangla Desh and but for the massive
majority the people of India gave the
Congress, Bangla Desh would not have
been there. s there anybody who can
deny the enduring, durable and perma-
nent services which the Party achiev-
ed by the creation of Bangla Desh to
the national security and integrity of
India?

Everything has a price. Bangla Desh
alsp has a price. The present diffi-
culties of the country are a bye-pro-
duct, not totally, but in part, a hye-
product_ of the Bangla Desh issue. And
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what has pained me most to see is
that listening to some of the opposi-
tion speakers, one would get the im-
pression that we are a panic-striken
nation, that whenever some problem
arises which poses a challenge to our
democratc polity, that our democratic
polity is going to shatter and our
whole system is going to collapse.
Now, the system which has a firm basis
in our national struggle and in the
experiences which the people have un-
dergone in the last 26 years is not going
to shatter or collapse because of cer-
tain temporary difficulties or some
economic problems or because some
people are trying to do something un-
desirable in the streets of Gujarat.

Now, I would like to say something
on this economic issue because this is
very important and in the context of
the present crisis it is being sought
to undermine the very basis on which
this Party received a massive mandate
in 1971.

Now it is being suggested that the
present difficulties have arisen because
of certain redical policies which this
Government have undertaken. Now
that is far from the truth. What the
country needs to-day is forceful im-
plementation of those policies and
those pledges which the Party gave to
the people in 1971.

First. I would say that the land re-
form measures must be expeditiously
implemented without any hesitation
and without any delay and should be
pursued firmly. If necessary, the Con-
stitution should be amended to the ex-
tent that it is not left to the whims
of the State legislatures to undo the
wishes and aspirations of the people
so far as land reforms go.

Secondly, I would come to one of
the most important problems in the
fleld of economics in this country to-
day. That is the ostentatious lving
and wasteful expenditure. T would re-
quest the Prime Miniser and the Gov-
ernment té6 gee that this is drastically,
radically and forcefully curtailed and
stopped by one stroke. In this con-
text, I would suggest that no Indian
national should be allowed to stay in
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any five-star hotel in the country, no

, Indian should be allowed to host any
party in any five-star hotel and no
Minister or Member of Parliament
should attend any reception hosted by
any !ndian national in any five-star
hotel which the ITDC is constructing
all round in the country.

Thirdly, I would also like to sugest
that simultaneously with land re-
forms, a drastic, reasonable and mean-
ingful ceiling should be put on urban
incomes which include industrial and
commercial wealth because there is an
impression in the country that because
the urban people have more voice, they
have got the Press, they have got all
the publicity media under their con-
trol, therefore only rural land reform
measures are considered radical and
progressive and not the urban land
ceiling measures. Urban land ceiling
measures and land reforms should
simultaneously go hand in hand with
rural lind ceiling measures. Justice
should be achieved in both the cases,
because, there is an impression in the
countryside that the Administration is
partial towards urban people. This
impression should not be allowed to
continue and Government should im-
pose urban ceiling along with land
reform measures. Here I would sug-
gest that urban ceiling should include
industrial and commercial wealth that
is gereruted in the cities.

I would suggest that there should be
a ceiling on expenditure as well. No
Indian should be allowed to incur an
expenditure of more than Rs. 2,000 to
Rs. 5,000 per month. This is my sub-
mission. ] am not suggesting that
there should be a ceiling on salaries.
But 1 would be happy if a ceiling of
Rs. 2,000 is put in regard to salaries.
But what 1 would specifically like to
suggest is that there should be a ceil-
ing on expenditure as I have suggested
if this country is tv survive economi-
cally and face the various challénges
which are there. There are various
chalienges, particularly’ the etonomic
ones which we will have to face. The
challenges are there; the people are
with us. We have given pledge to the
people that we will establish in this
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country a just and equitable social
order and 1 am sure that the coming
evenis will prove thait we arc true to
our pledge.

With these words I conclude. Thank
you.

SHRI M. SATYANARAYANA RAO
(Karimnagar): I am really sorry that
I am not in a position to thank the
President- for his address. I have
carefuly listeneq to the speech he
made. He has mentioned about so
many difficullies facing our country
but he has not suggested any remedy
for solving these problem. Today you
know, in our country, we have reached
a stage where it is very difficult for
Members of Parliament to go outside
and say that we are Members of
Parliament. The danger is there, I
am telling you, the people are not
tolerating us. The reason may be,
we are not providing sufficient food for
them; that is because of shortage of
food, shortage of assential commodi-
ties.

Previously we have seen, Sir, only
lower middle class persons were
affected. But for the first time now
we are seeing this that the common
people and the poor people are affected
by the rising prices, by shortage of
essential commodities, which are not
available in the market. That is the
reason why they are angry with us.
Naturally we will have to appreciate
their difficulties. = What are the
reasons? So far as policies are con-
cerned, there are no two opinions
about them. The only difficulty is
about implementation. For imple-
‘menting the policies who is responsi-
ble, Sir? The Government is respon-
sible. And because those policies are
not implemented properly the people
blame it. Don’t blame any of the
opposition parties saying they are
responsible for this thing and that
thing. It is very easy. I will give
one example. What was your role
when in Madras. the DMK could not
solve the important problem? Did
you not take up the matter? After all,
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it is the duty of the opposiion to take
up the matter of the people. Ang if
opposition takes up the matter it is
no use blaming them and saying that
they are exploiting the situation.
After all, everybody will explait.
Even if the Congress party is in
opposition, it will do so. For that
matter 1 do not blame these people
and your people. But something is
certainly wrong fundamentally.

You will have to think about it
and try to solve the problem of
shortage of essentials. Unless this is
solved I doubt very much whether
Parliamentary democracy will be able
to survive. I am sorry to say all
these things. This is the situation
which is prevailing in this country-—
everything is in short and, nowadays,
it has become a fashion for some
people to speak against the farmers.
Eighty per cent of Members of Parlia-
ment as well as the Members of
Legislatures come from the agricul-
tural classes. But they are hesitant
to take up their cause simply because
they have become very affluent. They
think that everything is okay so far
as their problem is concerned. As a
matter of fact, no fertiliser is made
available tp them; there is no irriga-
tional facility or electricity even made
available to the farmers. Still, they
are doing their best to produce suffi-
cient quantity of food. Food is avail-
able in plenty. The only difficulty
is in regard to the distribution of it
equitably. There is no proper distri-
bution machinery for the purpose.
Also it has become a fashion to take
over everything. Taking over by
Gevernment is all right. We also
believe in that.
cient production where is the question
of taking over of it? And how can it
be equitably distributed? In factories
or in industries, we see the labour is
exercised so much that there is in-
djscipline. They are not working at
all. They know their responsibility but
they are not taught properly to do a
thing. They are worried about their
wages; but they are not worried ahout
the production.
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Ii you tell them that unless there
is production, it is not possible to
increase their'wages, then they will
definitely “do something in the pro-
duction of foodgrains. In this regard,
not only the Members from the Con-
gress Party but also the Members of
the Opposition should think in these
lines. I am sorry to state something
about what has happened during
Gujarat crisis. Shri Jayaprakash
Narain made a speech in Gujarat—I
read it also asking the students and
teachers to boycott their classes for
one year and to agitate against the
Government. It is not good to do so.
I am telling this because of my ex-
perience. There are no two opinions
that something should be done in
regard to Gujarat. Shri Jayaprakash
Narain who happens to be a Gandhi-
an and believe in non-violence should
not have asked the students to agitate
against the Government. He ought
not to have asked the teachers, parti-
cularly, to come out of their classes
and to agitate and adopt some violent
methods to achieve the demands of the
pepole of Gujarat. After all he is a
national leader—an important leader.
If their education is to be disturbed,
what is the use of their going in for
the B.ABSc. or an engineering
course?

SHRI INDRAJIT GUPTA: What
did you do with regard to Telengana?®

SHRI M. SATYANARAYANA RAO:
That is why I say here, as an ex-
perienced Member, that we should not
epcourage the people to agitate. Let
us go to the bazar and let us agitate
there. Don’t encouruge the students to
come out of their classes and agitate.
That will be a dangerous thing to do.
To-day you may do it because the
Congress Party is in a difficulty. You
may also have to fa~e the same diffi-
culty when you come to power. I am
also responsible because I also have,
agitafed for Telengana. I wrongly
supported the students in the agitation.
What happened to them? Now they
are compleely ruined. When I see.
them somsetimes I feel why they should
have agitated for that? What have we
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achieved. because of that agifetion?
After all, the future depends upon
these students. If ‘their career is
spoiled what- can they do in future
far the country?

. 1, therefore, request my hon. friends
tere not to encourage the youfh to
agitate. Why should Shil Jayaprakash
Narain ask the teackhers and students
1o boycott their classes and agitate?
1t is really a shameful thing on any-
«ne's part to agitate. I am telling
you from my experience. You should
cooperate with us in this task
Otherwise, in future, you will realise
the mistakes that you are committing.

The President has mentioned about
1he Telengana and the Andhra people
also in his Address. He has said that
he was happy that the problem had
‘been tackled. I cannot say whether 1t
has been tackled or not. But I am
here to say that opportunity should
be given to the present regime and
the Central Government. The only
thing that I would Tike to stress is
that unless economic aid is given to
Andhra Pradesh, it will be very diffi-
cult. After all, the agitation took
place because of the backwarduess of
certain areas. The Prime Minister
dlso has always made the statement
here that apart from the question
whether there should be separation
or rot, the problem mainly was one of
backwardness. It is only if econemic
aid is given to develop these backward
areas and establish more industries
there that it will be possible to stlve
the unemployment problem and other
problems. I would request the Gov-
ernment and particularly the Prime
Minister to see that sufficient finances
are provided to Andhra Pradesh-so
that the Telengana region and other
backward regions ure developed.
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THE MINISTER OF PLANNING
(SHRI D. P. DHAR): Mr. Deputy-
Speaker, Sir, 1 had the privileges of
listening to some, and reading the
record of many, speeches which havg
been made in this House on the Presi-
dent's Address.

Many uncomplimentary things ha\{e
been said about the contents of this
address. Many unfair adjectives have
been used, but, as far as 1 think, the
President’s Address and the debat‘e on
jt provide an opportunity for a national
introspection, and this hon. House
makes that introspection on bel'falf of
‘the nation. It is not an occasion to
find fault with some of the 'words
which may have been used 1'n the
Address. This is not an occesion to
enter into a semantic debate ab J“Jt the
Address, What we have to see, in my
opinion, is whether the A'ddress ade-
quately reflects a description, an en-
unciation, of the conditions which
orevail in the country.

1 would submit that in this Address
the facts have been laid bare. These
facts, unfortunately, in the present
situation, happen to be rather gloomy;
they happen to be in ma\?y ways
rather awkward. But 1othing has
been glossed over. No attempt has
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been made to conceal the truth. No
endeavour on anyone’s part is  in
evidence to show that the grim facts
of the-situation have not been traced
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before this august body.

We all know that we are passing
through a difficult, even grim, phase in
our economy. We all know that there
are shortages, that there is scarcity
that large sections of our people, un-
fortunately the poorer sections of the
people, the more vulnerable sections
of our people, people who do not
agitate, people who suffer but do not
grumble, people who still have faith
in the destiny of this country suffer
the most, and the Address is in tune
with that suffering. It is not in con-
tradiction with that mood of unrest of
dissatisfaction. ’

These factors which are responsible
for the maladies of our economy to-
day have not to be analysed in a
fundamental sense. In other words.
if I may say, we have got to find the
fundamental causes for these difficul-
ties and also search for fundamentat
remedies.

One of the factors which has been
located and held responsible for these
difficulties is inflation, and rightly so.
But we have to take info account the
character of inflation in an under-
developed or in a developing economy.
Tue causes of inflation in an under-
developed economy are essentially to
be attributed to restrained, restricted
or lack of production. The answer to
these difficulties, therefore, of in-
flstion, is greater production. And
vet, I was surprised to hear voices i
this House, and I have been hearing
voices outside this House—a chorus
of the—which have been advocating a
pause in the pkanning process. Some
have gone even further and have
suggested that there should be no
planning at all, but if we look at this
remedy, what does it amount to? It
amounts, in case a pause is to be
accpted, to a reduction of investment.
In case a cessation of the planning
process has to be accepted, it amount
to a postponement and cessation of in-
vestments.
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= If that happens, we may marginally,
I have no doubt, be able to make
-some impact very marginally and very
insignificantly in fact, on the current
state of prices. But what will happen
tomorrow, the day after? We shall
face greater shortages, greater pauci-
ties and greater scarcities of food.
.Once again these shortages and these
paucities wil] hit the poorer sections
of our people. Therefore, the remedy
of postponing investment or slowing
down of investment is not the aswer to
the problem of inflation. We have, of
course, taken inte account the use of
the instrument of aunual plans for
dealig with short-term problems. We
propose to make use of this instrument
by accelerating production in some of
the more important sectors of our
eccnomy like agriculture, irrigation
and power, core industries, etc. This
sector of our production is going to
be fully protected as will be revealed
by an analysis of our annual plans.
But, then it is true that we do not
wish to do everything at the same
time. We have got to be prepared
to accept certain reductions, certain
cuts, certain sacrifices, in some of the
expenditures which are important but
relatively less important in the present
context of our economy.

When 1 talk of production, I should
particularly draw the attention of
the hon. Members to the area of
agriculture. Here we have to restruc-
ture our entire tructure, because this
is related to the question of produc-
tion of food. We have, over the years,
been able to substantially increase our
food production. When all the
criticisms are levelled against the
Government and its policies, it Is easily
forgetten that this country has made
rapid strides in increasing the pro-
duction, of cereals, foodgrains, each
crops, etc. But an imbalance has
arisen in the growth of the agricul-
tural sector. This imbalance has to be
corrected and this can be cerrected
only by bringing fruits of technology
and investment and the necessary
package of inputs to the dcor of the
warginal and the small farmers, the
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landless labour and also bring this
class which hms been so far not bene-
fitting to the same extent as the richer
farmer into the main stream of he pro-
duction process in the agricultural
field. Those of the hon. Members who
have had time to look at the draft
plan will see that this is one of the
crucial steps we have introduced in the
Plan itself, and here, though a good
deal of emphasis has been placed on
minor irrigation—it has worked
wonders in. many ways; it has con-
tributed to the increase in agricul-
tural production yet at the same
time—I must confess that we have
been somewhat remiss in making preo-
per investment and utilising properly
the potential that we have in the case
of medium and major irrigation. I
remember as a student of both history
and economics that our late revered
leader, Pandit Jawaharlal Nehru, was
criticised for having built many dams,
for having started many big projects.
irrigation project and others. He was
criticised for his vision, what was used
to be called and is still called, giganti-
cism. The criticis are the same today.
They speak the same language of
criticism; they are in the same groups,
in the same alignment even today.
The; sn2ak the same language cf
realise now, that the whole strategy,
the whole philosophy of Nehru with
regard to agricultural production by
building these large dams and by
building a system of mujor and
medium irrigation was to equitably
distribute the benefits of the biggest
catalyst for production, namely, water
to the small, to the marginal, to the
middle farmer in the land.
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Now the focus has somewhat to be
restored. and that we are trying t-
do. You will be glad to know that in
the Fifth Plan by uilising mostly the
investments which were already made
and by the addition of marginal in-
vestments nearly 221 million hectares
of land will be brought under irriga-
tion through there neans. This is a
tremendous task and this task, I am
sure, will be achieved.
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. In the field of industry, I must con-
fess with some -anguish that a new
philosophy has seized the minds of
some of us. I exclude no one. I do
not think that some of my colleagues
of my party are not also on occasions
victims of the same philosophy. This
is the philosophy of economism. This
approach has completely warped the
entire concept of the working class
movement in this country. I am not
thinking of a strike here or a strike
there. I know, I am conscious, that
our working class has played and has
to play a conscious patriotic role. It
has a great role to play in the building
up of this country. But what I am
submitting is that as the Prime
Minister once said, what has become
the most important motive in produc-
tion today is the material motive. Now,
that is not what is going to sustain
our economy, that is not what is going
to give new sinews, new strength to
the process of increased production in
this country.

We have to look at the political
dismensions of the problem, and these
political dimensions are very impor-
tant because unless and until we pro-
duce more, unless and until we avoid
interruptions in production, we shall
be guilty of moving slowly and
gradually in mortgaging the economic
independence of this country. This is
the question which my friends on both
sides of the House have got to face
squarely. In this process, again, we
have to consider whether the present
methods whether they are labour
relations or industrial relations, what
ever the whole gamut of it, whether
they need a new look. If they do
need it, we should have another look.
We should correct the lacunae, the
inadequacies, of the laws, of the pro
tedures, by which industrial relations
are not disrupted. But, nevertheless,
the main issue that we have to look
at is the issue of production in all its
aspects, in the matter of relieving the
shortages, in the matter of bringing
succour to the vulnerable sectiong of
our people, in the matter of sustaining
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a self-reliant growth of our economy,
in the matter of ceasing to depemd
upon external crutches, in the matter
of giving a new dimensjon which is
yet to be completed, of economic in-
dependence, of political independence
that we have already achieved.

I am somewhat surprised when
certain criticisms are levelled at the
policies of the Government. I do not
claim perfection for these policies. I
do not attach to them any scriputral
sanctity. I do not treat a policy as a
dogma. A policy is as good as it is
capable of being improved. It has
been our endeavaur to make our
policies more in tune with the needs of
the people. But looking at the ques-
tion of shortages, again, when Mr. Atal
Bihari Vajpayee and Mr. Jyotirmoy
Bosu—I am sorry they are not present
in the House—made references to the
shortages and some how or other, they
had to combine this unfortunate fact
with the happenings in Gujarst. I
was rather distressed to heer from Mr,
Atal Bihari Vajpayee that the Prime
Minister was bound to go the Chiman
Bhai Patel way. I do not know
whether the concluding sentence of
Mr. Atal Bihari Vajpayee was a result
of his deep reflection or it was merely
a flourish of rhetoric phrase. Of
course, I cannot accuse my hon. friend,
amiable and cordial, Mr. Atal Bihan
Vajpayee, of wasting his time in deep
reflection and, therefore, I assume that
it was a rheoric phrase. But I did, and
I must say this in all frankness, sense
a warning fron: his concluding
gsentence. This is not a warnig for
me or for my party. But this 13 a
waring for all those who cherish the
values and the institutions which were
built up over the years, who cherish
the values of democracy, of socialism,
of secularism. It is, as Mr. Piloo
Mody has rightly pointed out in a
whisper—! wish he had said it
loudly—the method of destroying all
these values and all these institutions.

Now, I was painfully surprised, I
must say, when Mr. Jyotirmoy Bosu
indulged in invectives in which I can
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-ulso indulge but, I think, tt is not

advisable to do so. Of course, I
cannot match his power of lungs.
But given a little effort I could do
that also. But what surprised me,
what distressed me, was that a re-
presentative of a party which claims
to advocate the purity of Marxism
'should have faund the same wave
length with Atalji on this issue....

SHRI PILOO MODY (Godhra):
May be, it was the other way round.

SHRI D. P. DHAR: I was only
giving the benefit of doubt to Mr.
Jyotirmoy Bosu that he had entered
this company unwittingly. But if it
is deliberate, it is tragedy. But what
is the result of this? Atalji said that
the Prime Minister lacked foresight.
1 was surprised. I am rather embar-
rassed to point this out because the
Prime Minister is present. 1 would
like to say that the Prime Minister
did not lack foresight in any
<crisis, not in 1869 mnot in 1971,
not when we faced the greatest crisis
that has been faced by any country,
at the time of Bangladesh; she did not
lose the foresight or the courage or
the determination to face this. And I
am very sure that she will have the
same foresight, the party which she
leads will have the same foresight and
the same courage, to meet these in-
cipient dangers which are looming
large today against the democratic
structure and the democratic values in
this country. After all, what is the
problem of Gujarat? The problem is,
they say, of shortages. It has been
caused by shortages. Now here is a
situation where the speculative capital
or the non-productive capital, the
speculator, the hoarder and the rich
farmer are colluding together to hold
‘back stocks. This is one of the most
essential facts which we have got to
understand that unless and until we
are able to break this link between
these three elements, we shall always
face shortages even in days of plenty
in this country....

AN HON. MEMBER: How do you
break?
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SHRI D. P. DHAR:; We did take a
bold atep. We took over the wholesale
trade in wheat, and there was a
chorus of voice resembling the gne
which yoy heard just now.

SHRI PILOQ MODY: This was not
a chorus.

SHRI D. P. DHAR:

. I thought it
might develop into one,

SHRI PILOO MODY: It will.

SHRI D, P. DHAR: It was said
that we had committed a mistake,
And even that mistake did secure for
Rs. 4.7 or a little more million tonnes
9f wheat. As I said, we do not believe
in dogmatism, we do not believe in
sti?king to a policy. If in many
voices people say both inside this
House and outside that perhaps this
policy was not gooq for the country,
we relax it. We have a free-play to
the pet objective of my f{riend, Shri
Piloo Mody, the free-markec mecha-
nism and what is the pesult?

SHRI PILOO MODY: Zoning.

SHRI D. P. DHAR: 1t is this fact
alone which is responsible for the
shortage. Then we go for procure-
ment, The gentlemen who are the
loudest to condemn the shortages in
this House and outside have dissuad-
ed the farmers from offering their
levies to the Government. . ..

SHRI PILOO MODY: Why don't
Yyou persuade them?

SHRI D. P. DHAR: When they go
to the towns where there are short-
ages, they tell them that the Govern-
ment is responsible for everything.
They tell them that the Government
should give them foodgrains at chea-er
prices. When they go to the villages,
they say that the foodgrains should
be procured at a higher price. ...

SHRI S. A. SHAMIM (Srinagar):
That is the woriasew
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. SHRI D. P. DHAR: In this variety,
there is a lack of principled approach
to the problem and such a serious pro-
blem as food in this country.

1 submit this for your kind con-
sideration becaue unless and until we
are able to have a dominion over the
surpluses which are available in this
country, we cannot feed the distribu-
tion system and unless we have a
good, viable and vast network of the
distribution system, we cannot protect
the weak and vulnerable sections of
our people from starvation. That is
why I had to bring this to your kind
attention.

This is the problem of Gujarat. As
a great tragedy the students and the
youth in Gujarat, urged by so many
causes, some justified’ and some may
not be so justified, rebelled. The
youth of India is a heroic youth. The
youth of India has an eye on the
future of this country. It is a patriotic
youth. But to-day, who is leading that
youth movement in Gujarat? In whose
hands has this so-called revolutionary
movement gone? What are the objec-
tives which this moment has now
placed before itself? The objective
that it has placed before itself today
is to destroy the faith of the people in
the system of government that you
have evolved over the years....

SHRI P. G. MAVALANKAR: Quite
wrong.

SHRI D. P. DHAR: 1 have great
respect for Prof. Mavalankar, but 1
would beg of him to consider the im-
plications of the situation as it is
developing and unfolding in his State
to-day. The implications are simple
and straight. There are hooligans.
hoodlums who are burning houses,
who are threatening human lives, who
are attacking public property and who
are threatening the elected Members
of the people to resign or to be kil-
led . ... (Interruptions).

These are the people in whose hands
that glorious movement which ycu
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call 'a glorious moyement’ has gone
and this is the movement of inglory
for the youth of India and for the
youth of Gujarat. They must ponder,
they must pause, they must think: is
this the method and manner of change
they want to bring in this country? I
submit and as I said, it is the youth
of our country on whom a good deal
depends and I understand there, as I
said, their anger and their wrath. I
undertand they were provoked quite
possibly, unnecessarily. I understand
the desire of the youth for change. I
understand the right of youth to rebel.
But I cannot understand one thing.
that they should allow themselves to
be misled and misguided into activi-
ties which will destray the very
objectives which they wish to serve
This is what I wish to say. Mr.
Mavalankar, and I do hope you will..

16 hrs.

SHRI P. G. MAVALANKAR: You
have not mentioned about corrup-
tion.
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SHRI D. P. DHAR: As far as
corruption is concerned, nobody, no
person in his senses, can condon~
corruption. We must root out corrup-
tion wherever it exists from every
sector of our society, in every segment
of our society.

SHRI P. G. MAVALANKAR: But,
how?

SHRI D. P. DHAR: How we do it,
we can sit together; if there are any
lacunae, if there are any deficiencies,
any inadequacies, we might sit
together and we must root out this
evil; but you cannot root out this evil
by destroying the only system where
you and I can sit together.....

SHRI PILOO MODY: Corruption
is also destroying the system, corrup-
tion is destroying so certainly as you
are speaking....

SHRI D. P. DHAR: Sir, I would
not take more time of this House. But,
I would make one very humble sub-
mission for the consideration of this
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honourable House. It is my feeling
ard the feelimg of many of us who
think like me that the ecamomic situa-
tion may be difficult, may be grave,
but the overall economy and the
capacities and the potentialities of this
country are sufficiently great to over-
come this difficulty; we have vast
capacities which we can tap and which
“we are going to tap which will incrase
production, which will remove the
shortages, which will enable us to
overcome this hump. But what is
worrying me, and as I said, many like
me, are the dangers which are
arising on the politica] horison in this
country.

I would, with all respect, appeal to
my friends on both sides of the Housc,
who believe in socialism, who believe
in democracy, and who believe in
secularism, to ponder and to think and
to recognise these dangers. The loss
will not be of a Government or a
party: the loss will be of the country.
Ang it is this apprehension which, in
all humility and in all respect, I wish
to share with my colleagues in this
Heouse. Thank you.

SHRIMATI M. GODFREY (Nomi-
natad Anglo-Indian): I thank you
Mr. Deputy-Speaker, for giving me the
opportunity. First of all I wish to

point out one thing. And, it is this.
We all agree that there is something
wrong in the country which we have
to face. I think something is wiong
in the distribution of food and, as a
result, the poor people are suffering. I
say that there is no shortage in the
country as some people seem to ima-
gine. Those who have money, can get
anything, at any price. That is why
the poor people are not getting even
the food that they need. That is be-
cause the people who can afford tc buy
take away the food at any price at
which it is so'd in the market. This
shou’d be stopped somehow or other.
I know that the President’s Address in
many respects tried to cover the shor-
tage of food by saying that the gov-

PHALGUNA 9, 1895 (SAKA) on President’s

rest 274
Address

ernment is getting enougu tood and it
will distribute it. These are only
words which will not satisfy our peo-
ple. 1 am sure this will not satisfy
anyone. By reading through lines we
can say that this is only a hope that
something will be done for the distri-
bution of food to the poor people.
Food, housing and clothing are the
three requisites that the poor people
need.

16.06 hrs. .

[Srrt NawarL KISHORE SINHA in the
Chair]

If we give them these three essential
things, 1 am sure that will bring peace
and satisfaction among the poor peo-
ple. It will also create an impression
on the poor people that the ruling
party is going out to help them in
solving the food problem.

Food is a national problem over
which neither the students nor any
party should agitate because whatever
we do in this regard we do it not as
belonging to one party or another but
we all belong to this country and we
would like to see that everybody gets
his normal needs.

We are not asking very much. What
we are asking for is that this problem
should be solved at any cost. I am
sure that the country will soon settle-
down to peace, tranquillity and better
norms of procedures in different parts
and it will be easier for the Govern-
ment to carry on in different States.
I am sure that the Centre will really
take this point seriously so :hat the
peop'e all over the country will feel
satisfied.

As T have said already, there is no
shortage in the country; we are pro-
ducing enough. But the problem that
the Government is facing is with re-
gard to hoarders and blackmarke-
teers.  Actually this is the poin.
which 1 want to bring to the notice
of Government. I hope that Govern-
ment will take note of this point
very seriously and stop the hoarders
and blackmarketeers and will Pro-
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vide food to the poor people so that
they will feel satisfled about this.
1 this is done, we will soon see
that the country will run on a much
Dbetter line.

SHRI K. RAMAKRISANA RED-
DY: Mr. Chairman, Sir, 1 rise to
support the Motion of Thanks to the
President’s Address to the joint
.session of the Parliament.

While welcoming a number of
developments in the country, he has
stated that ome of those in which the
people of Andhra Pradesh have
solved is the problem of inter-regio-
na] tensions. Since few years, there
was a rigid tension in both the re-
gions. The Central Government has
formulated a Six Point Formula.
All sections of the people are giving
a fair trial to this Formula. But,
this Formula has to be implemented
in words as well as in spirit for the
development of backward areas, par-
ticularly, in Telengana and Rayala-
seema areas. If it is implemented
in its true spirit, then all the back-
ward areas of Andhra Pradesh will
progress and development to some
extent will stand on par with other
States.

‘The President was kind enough
to mention about the Central uni-
versities at Hyderabad and Pondi-
-¢herry which will cater to the needs
ot the most of the student popula-
tion of the areas. As mentioned
already. Telengana being not only
‘backward economically but also
educationally, needs special attention.
Due to lack of proper facilities in
education, the people of thig region
are not on par with other regions of
the State. As such special prefer-
ence must be given to the back-
ward areas with regard to the ad-
mission of the students into the
Central University.

The President’s speech has spelt
out last year's achievements and
the problems facing the country.

But it did not contains solutions to
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country is facing. Attention should
be given in this regard.

The prlc'bs of food articlos have
increased three hundred per cent
over the last decade, while the food-
grains production has increased by
25 per cent and the population has
also increased by 25 per cent. The
reasons are mainly the increase in
non-Plan  expenditure, hoarding,
black-marketing and black money.
It is here that we should support
our Prime Minister by allowing her
to take stringent measures against
those unsocial or anti-social elements.
These people should not go un-
touched. For every action of these
blackmarketeers and hoarders, large
publicity should be givein in the
daily papers specifying their actions
along with their names. Deterrent

punishment may be awarded to
them.

It is shameful on our part to im-
port rice or wheat for meeting arti-
ficial scarcities. The present econo-
mists are not delivering prover ad-
vice to the Government at the pro-
per time. Our Fifth Plan shouid be
reoriented particularly towards agri-
culture, irrigation, power and family
planning. All research which has
been developed up to date should be
given vast publicity and district crop
planning should be formulated to
suit and evolve proper cropping in
the concerned suitable soils.

Exploitation of ground-water
should be done to the maximum.
Utilisation of storage capacities of
dams should be accelerated. Com-
mand area development projects
should be formulated fully and also
likewise the areas under canal com-
mands should be developed fully.

For the development of agriculture
and increased production of agricul-
tural products it is but necessary
that some incentives should he given
to the . agriculturists to encourage
them to produce more foodgrains.
While fixing the prices of nagricul-
tural products, the prices of all in-
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agricultural implements should also
obe kept in view. These prices have
risen from 25 to 60 per cent whereas
the. agricultura] prices have remained
fixed at more or lesg the previous
prices. The prices of all the inputs
have increased within a span of four
months. I1f a cultivator gsts the
manure, and other inputs at control-
led rates, the cost of cultivation per
acre will be about Rs. 750 per acre:
otherwise, it will be more than ®s.
1000 per acre. -

The items which are needed by
the agriculturists such as small H. P
tractors, power tillers, oil engines,
electric motors and other agricultural
implements should be exampted from
excise duty.

The agriculturists are getting from
the nationalised banks credit facili-
ties to the extent of 6 per cent only
whereas the national income from
the agricu'tural sector is 50 per cant.
So, at least 20 per cent credit faci-
lities should be providedq to the
agriculturists from the nationalised
banks.

»

Nationalised banks should be open-
ed in the rural areas only. But we
find that banks are competing with
each other in urban areas, which
should be prohibited. The restric-
tion of 12 miles radius for oroviding
credit facilities should be abnlished
till more branches are opened in the
rural areas to cater to the needs of
the public.

As regards the Indian Ocean, we
should prevail upon the UK. and
the USA to see that the Inditn
Ocean remains a zone of peace.

As regards communications, parti-
cularly the DTC bug services in
Delhi are in a most chaotic condition,
whereas the transport facilities avail-
able in Hyderabad, Madras, Bomtay
etc, are more efficient. Special
atfention should be given to improve
the transport system in Delhi.
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y Lastly, 1 pay my hearty thanks to
the Chair for having given this
chance to ventilate my views, on
Trank giving Motion to the Presi-
dent’s Address.

SHRI J. MAHTA GOWDER ¢(Nil-
giris): Mr, Chairman, Sir, I rise to
say a few words on the Motion of
Thanks to the President’s Address,
on behalf of my party, the Dravida
Munnetra Kazhagam.

The President in his Address has
referred in great detail to the foreign
policy of his Government and its
resounding success. He has in total
taken about 8 paras to talk about
his Government’s foreign policy and
its success. It looks as though that
the President seeks solutions to the
daily problems of 56 crores of our
countrymen through his Govern-
ment's successful foreign policy. If
he believes that his Government’s
foreign policy will yield solutions to
the daily problems of our people, 1
have no hestiation in saying that he
has been wrongly advised by his
Council of Ministers. Besides, this
kind of emphasis on the foreiga po-
licy of the Government reveals the
utter bankruptcy of the internal po-
licies of the Government. In addi-
tion, it also shows the lack of confl-
dence on the part of the President
in his Government's internal policies
and in the people of our country.
By over-emphasising the foreign
policy, the President has created an
impression that the Government also
has lost its faith in its internal

policies,

During 1973-74, Sir, the prices of
essential commodities have gone up
by 26 per cent. On the other hand,
in real terms, the wages and salaries
of workers and employees, who ace
the back bone of all economic activi-
ties in the country, have gone up by
only 3 per cent. If the wages ani
salaries go up only by 3 per cen®
while the prices of essential commo-
dities go up by 26 per cent, you can
very well imagine the economic

*The original speech wag deflvered in Tamil
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health of the country and the physi-
cal welt being of 'the peop’e of our
country. There is no doubt thit ‘this
wide gap portends dangerous conse-
«quences for the future. This clearly
indicates that the economic prog-
rammes of the Government have -not
succeeded, The planned ~cnnomic
progress of the country has received
a set-back by the failure of plan
schemes. Instead of engaging them-
sclves actively and energetically
every year in Elections, if the Gov-
<rnment and the ruling party had
put in the same amount of vigour
and vivacity in executing successful-
1y the plan programmes and such
cther economic activities, I am sure
that the country as also our pecple
would not have come to such a sorry
pass. 1 charge that this Government
has ‘et down the country and the
people by implementing the economic
programmes in a halting and hesi-
tant manner and by its finan-~ial mis-
management.

T happened to go through the Enec-
nomic Survey submitted to this
House recently. I would like fo refer
to one or two startling factors re-
vealed in this Economic Survey. It
is anticipated that last year the nro-
duction of foodgrains would be of
the order of 108 million tonaes. 1f
in 1974-75 this quantum of prolu:-
tion is to be sustained, then we would
reqiire 1 million tone more o’ fer-
tilisers, in addition to what is oro-
du:zed within the country. You
know, Sir, that within the country
jtself there is acute shortagz of
fertilisers. If we think of importing
fertilisers, the price of fertilisers h-ze
gone up by 100 per cent. Tan we
try ‘c produce this additional reauire-
ment of 1 million tonne of fe:tilisere
bv sctting up factories in one year?
“That is also an impossible task
‘What are we going to do? We can-
not also allow the productie;, of
foodgrains to slump down without
adequate and timely supplv of ferti-
lisers. TIf that is done, what we now
witness in Gujarat and Maharashtra
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will spread throughout the coumary.
What concrete steps - the Gove mmen'
propose to follow to tackle this
eituation has net been referrci (o ‘in
the President’'s Address. Is this nct
mo:e umportant than elab-rat: rofe-
rence to the foreign pelicy of the
Government?
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Recently, we have entered into ar
egreemment with Iran for the supp'y
of cil on deferred payment systsm.
I welcome this because we are nat in
a position to pay for the impur: ot
oil at our present eccnomic plight.
I would like to point out that Iran
has not shown any concessior to
India in the price of oil because of
our friendly foreign po'icy. The
hon Mlinister concerned might say
that the oil price rise is an interna-
tional phenomenon. It we purchase
oil at such exorbitant prices. vill
that not push up the price cf pro-
ducts manufactured in our fa:tormes?
Do ou: peop'e have the purchasing
power to buv such products at such
exorbitant prices? 1 would like to
know from the Government w!i.ther
they have got any concrete preposals
up its sleeves to tackle this situation,
especially in the absence of any
reference to such proposals in the
President’s Address.

Similerly, I welcome that the Gov-
ernment have come to an agreement

with America regarding PL. 480
accurals. The Government seem to
be keen in establishing friendly re-

lations with America, an evidence of
which is seen in the Presidents Ad-
dress. But. America is determined
to have a military “ase in Drego
Garela Islands in the Indian Ocean,
at the door step of India. Will such
a stop not endanger the security of
India and other Asian nations? " Is
this- the success of Government’s
foreign policy about which the Pre-
sident has spoken in his Address?

Sir though our exports have gone
up last year by 21 per cent the
foreign exchange reserve has come
down by Rs. 70 crores. The main
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reason lor this ig that our :r:ports
have gone wup by 48 per cent. In
such a critical economic situstion, cau
the country afford such a huge im-
import bill bringing a steep fall in
valuable foreign exchange reverves?
‘There is no indication as to - what
steps the Government propases, to
take for curtailing the imports and
for augmenting exports substantially
80 that sizeable foreign exchange re-
serve can be built up to tackle the
worsening economic crisis.

Again, Sir, while agricultursl pro-
-duction last year went up by 1.3 per
cent, the population of the country
has also gone up by 2 per cent. The
‘increase in agricultural production is
not keeping pace with the increase
in our population. How do the Gov-
-ernment propose to tackle this situa-
tion? The President’s Address does
not refer to the need for bridging
this gap. The unfortunate conse-
‘quence of Government’s in action is
that in a bumper crop year the im-
port of foodgrains accounts for 50
ver cent,

In conclusion, I would refer to what
‘the President has said about proper
distribution. You know, Sir, that our
Kerala friends referred to the grave
foodgraing situation prevailing in
Kerala. My State, Tamil Nadu,
is surplus in foodgrains ard ey
Government want to helo the
‘starving people of Kerala by
‘sending foodgrains immediately. But
the Central Government intervenes
and directs that before sending food-
grains to Kerala the Tamil 'Nadu
‘State Government should obtain the
permission of the Central Govern-
ment. The Central Government does
not seem to be interested in saving
the starving people of Kerala. It is
more concerned with exercising fts
authority and power. I would like
‘to know whether the President tefers
to the formulatien of proper distribu-
tion policy in this manner.
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Instead of trying to exercise its
power and authority in such impor-
tant matters invalving.the lives of
crores of innocent people, the Gov_erz_x—
ment of India should formulate ‘éco-
nomic programmes to increase agmi-
cultural production, to augment agri-
cultural production further even in
sur:-ius States and also to ensure that
the distribution of foodgrains is not
hampered by its undue desire to exer-
cise its authority.

With these words, I conclude.

W' 8y s (fev) : gaaE
& I gEarE @ AT § 9w § auwd
Far g | afew A F adw ot Ay
o Y awee ¥ fod & gmow
AfemFamragm 1oz et 8
W Fgd I g O T W @)
W ¥ Tgd waRr § ) I aEAR
&1 g FET FE FEE FH A )
feT ft 98 F2w @ FAAT AEQ@ 2
forad Tt i o oWl F g R
g | 2w F dyger wre AR deger
T XY AT RE AR I IR 1
s @ aga A ¢ | FE W
t aga gEr ¥ 1 & feEw W aga
aFdE ¥ ¥ ) mrard Wt W
Az o sy § 1 Ay A
qxfafgw &1 arqF § wg AW
NatsATU N 1 FH A9
tfs AR E ) Iw

A

)
e |
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o g wifgd @ e A gfenr @3
W FEAE FT FH WAAAE ®AT
wight & 7z & w1 g fae
a ¢ wiw ax, stiw ¥ W a
yqufgmr sx T ¢ fr @ widlw =
& A T T fawh w99 0
oo ) EE W) st el A
Ftgfoi A agmar s A & fw
AT TF AV EH ATt WiE W FEA )
afsT garg & Tz gW wrewr A FW
T @ w9 A g @ oA )
ue gfor qw ¥ A § q@ § WK
Ty § | ST mefyar oy s
g1 a0 ¥ wHwm ogwm R
ag ¥ g6 gowt ¥ TN gfew et @
fe AoFoWo WX AW F=l A
IR Nfew g 9T Ae TwA g
am fear | @@ Arew ar ¢ v e
T aee & faw §9 +w afx 1 fear
oA vfaw @ F1 aw T
AuTfgd X FEH Wit | I 9w 7
eactl SE IR CICHE AR A Ui A
qraaT § 1 SAR wrE ded arer A
t 1 fem fox Wt @ widw faRER
sga a1 @ § 1 I 9T it www §9
g BT wifgR | w1 wgd §, s
aFE wr § 7 I dwaddw W
WA ¥ fag T gfew o3 TR
o oeEH I W R ! W Ay
R ga R AW e
srpfrewy o wag &, wenfafodt
WA @ W TS
aex g Wigy | g weht fren W
immitfm N g wH wA@AT
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e o sad Fwr O § 9§ aX
BT ARA ¥ fauw oF aga aWw
ey ur arar § Wi g qEe IIET
t w0 § gwar § SEF Tw e
qEAT FTET 3 A A AZATEW & TR
BT WTEH! guAT AEr & ) |«
gqT ®  qQqAT  AE 9T @%ar
2 ? v Ad A g WX
T g ¥ TR W e
FT a%w | ¥ guwar § B qum @
st gfer wigt Wi &g AR
* faaw @ sm N = g@w g
FT g%ar § | fex WY w& & w1 aF
I | T W F 9T {9AT qGT
1 AT § A A dar g amar @ Wi
& ThT W A@T §, @A B AFA
T, g W e A far g oA
ag A &7 wran § | & ag w9 s€m,
fF 3 8 7 A @D, T da=
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Lol o S

wfrr ¥ ag e & o
TAAYTE  ¥W S|l 9T I€T &@1T ¥
skN@aa s are 39 & T
F@A ¥ A qwEAT W A FIH
Tor wifgy | wrX wgaer af fraar
8, st 7 faear &, arn A# frsar
g, ¥ e AR ) aFAE E W W
[ @ ¥ fay awide A wifew
st wifgd )
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MR. CHAIRMAN: The debate on

this motion is closed. The Prime

Minister will reply to the debate to-

merrow. We adjourn now till 5 p.m.

16.33 hrs.

The Lok Sabha adjourned till Seven-
teen of the Clock.

The Lok Sabhg re-assembled at
Seventeen of the Clock.

[MR. SPEAKER in the Chair]

GENERAL BUDGET, 1974-75
MR. SPEAKER: The Finance Min-
ister.

THB FINANCE MINISTER (SHRI
YESHWANTRAO CHAVAN):

Sir,

I rise to present the revised esti-
mates for 1978-74 and the ‘budget
estimates for 1974-75.

2. This is the fourth regular budget
of the Union Government which I
have been privileged to present to
this House. The principal concern
of every Ceéntra] budget has to be
strike a proper balance between the
requirements of accelerated growth,
stability, greater social justice and
sel-reliance. In the long run, these
objectives are self-reinforcing. In
the short run, however, a reconacilia-
tion of these objectives is not an easy
task even under favourable conditions.
During the last three years conditions
have not been favourable; in fact
they have been far from normal in
many ways. In each of these years,
we had to face new challenges of
extraordinary dimensions. We have
tried to meet those challenges to the
best of our ability. I shall, however,
readily admit that, because of un-
usually severe strains caused by a
combination of certain national amd

3407 Ls—10.

FEBRUARY 28, 1974

ienerul Budget
1974-75
international factors beyond our con-
trol, progress in achieving our objec-
tives has fallen short of expectations.
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3. I would like to state frankly that
in the coming financial year the eco-
nomy will be faced with even greater
challenges. Its strength and adapta-
bility will be severely tested. The
steep rise in the price of crude oil
and also some other commodities has
turned the terms of trade sharply
against us and has rendered our tasks
execptionally difficult. Recent
developments must, however, be
viewed in a wider historical perspec-
tive. Nowhere in the world hag the
process of social and economic change
been smooth or free form ups and
downs. I find no reason, therefore,
to lose heart or to start questioning
our basic goals and objectives. Our
socio-economic objectives remain as
before. Our commitment to our goals
is as resolute as ever. We cannot
give up the war against poverty,
ignorance and disease becauge the
going is more difficult than anticipa-
ted, though our tactics may need to
be readjusted to changing circums-
tances.

THE STATE OF THE ECONOMY

4. As the House is aware, the Gov-
ernment has been deeply concerned
about the acute inflationary pressures
that have prevailed in the economy
during the last two years. The mea-
sures that have been adopted to deal
with these inflationary pressures are
well known to the Honourable Mem-
bers. It is a matter of deep regret to
me that despite these measures prices
have ocontinued to rise. The House
will appreciate that the pressure on
prices was Inevitable as a result of
the unsatisfactory performance in the
field of agricultural production in
two successive years, 1971-72 and
1972-78. The steep fall of 9.5 per
cent in agricultural output in 1972-73
was bound to upset the delicate ba-
lance Hetween demand and supply.
Because of @ much sharper increase
in international prices, the substantial



